FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SHARANAM INFRAPROJECT AND TRADING LIMITED

RELEVANT PARTICULARS
1 Name of corporate debtor SHARANAM INFRAPROJECT AND TRADING
LIMITED

2 Date of incorporation of corporate debtor 05/02/1992

3 | Authority under which corporate debtor is Registrar of Companies, Ahmedabad
incorporated / registered

4 | Corporate Identity No. / Limited Liability L45201GJ1992PLC093662
Identification No. of corporate debtor

5 Address of the registered office and Shop-412,4* Floor, Dev Arcade, Naranpura
principal office (if any) of corporate debtor | Rly.Crossing Road, Navinpark Society, Naranpura,
and Address at which the books of account Naranpura Vistar, Ahmedabad, Ahmadabad City,
are to be maintained: Gujarat,India, 380013

6 | Insolvency commencement date in respect | 07/10/2026 (Order uploaded on NCLT Website on
of corporate debtor 08/10/2026)

7 | Estimated date of closure of insolvency 05/04/2027
resolution process

8 | Name and registration number of the Mr. Amrish N. Gandhi
insolvency professional acting as interim IBBI Reg. No.: IBBI/IPA-002/IP-NO0O670/2018-
resolution professional 2019/12036

9 | Address and e-mail of the interim Address: 504, Shivalik Abaise, Opp. Shell Petrol
resolution professional, as registered with Pump, Near Anand Nagar Bus Stand, Satellite,
the Board Ahmedabad, Gujarat - 380015.

Email Id - amrishgandhi72@gmail.com

10 | Address and e-mail to be used for Correspondence Address: 504, Shivalik Abaise,
correspondence with the interim resolution Opp. Shell Petrol Pump, Near Anand Nagar Bus
professional Stand, Satellite, Ahmedabad, Gujarat - 380015.

Process Email Id: cirp.sharanaminfra@gmail.com

11 | Last date for submission of claims 21-10-2026

(14 days from the receipt of the order dated
07/10/2026)

12 | Classes of creditors, if any, under clause (b) Not applicable, as per information available with
of sub-section (6A) of section 21, Interim Resolution Professional
ascertained by the interim resolution
professional Name the class(es)

13 | Names of Insolvency  Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class (Three
names for each class)

14 | (a) Relevant Forms and (a) www.ibbi.gov.in

(b) Details of authorized representatives are
available at:

cirp.sharanaminfra@gmail.com
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the
commencement of a corporate insolvency resolution process of the SHARANAM INFRAPROJECT AND
TRADING LIMITED on 07/10/2026 (Order uploaded on NCLT Website on 08/10/2026).

The creditors of SHARANAM INFRAPROJECT AND TRADING LIMITED are hereby called upon to submit
their claims with proof on or before 21-10-2026 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.

All other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 10-10-2026

Place: Ahmedabad

“Amrish N. Gandhi
terim Resolution Professional
SHARANAM INFRAPROJECT AND TRADING LIMITED

IBBI Reg. No: IBBI/IPA-002/IP-NO0670/2018-2019/12036

Validity of AFA: 31-12-2026

Email for Correspondence - cirp.sharanaminfra@gmail.com
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ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD. [ACRE)
CIN : U659930L2002PLC115TE8

-H:HE Regd. Odfice : 14" Flagr, EROS Corposata Tower, Metvu Place, Mew Delhi-110018
E-mal | acre arciameinda in, Wabsie | wwwacreindiain
Corporate Offles : Uret Moo 502, C'Wing, ONE BEC, Plot Mo, C - 66, G - Block,
Bandra Kurla Complax, Mumbai — 400051 Tel : 022 62643101

POSSESSION NOTICE
{lor immovable property}

Whereas,

The Autkarized Officer of SAMMAAN CAPITAL LIMITED (fofrmerdy khown s
INDIABULLS HOUSING FINAMCE LIMITED) wnder the SecuriiEation and
Reconstruction of Financial Assets and Enforcement of Security Intasegifet, 2002
and In exarcise of powers conferred under Secbon 13 (12) read with Bule 3 of the

A VASTU HOUSING FINANCE CORPORATION LTD
VHSTU Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,

L e _ Sewri (West), Mumbai 400015. Maharashtra.
HU R IR EIMANGE CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
mentioned herein below to repay the amount mentioned in the respective notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
of powers conferred on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below. The
borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and

CANARA BANK - BHARUCH BRANCH
Blua Chip Complex, Sewashram Road,

Eharuch (Gujarat) - 392 001. M-9427314785

Whereas, The undersigned being the Authorized Officer of the Canara Bank Bharuch Branch, under Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act 54 of 2002) and in exercise
af powers conferred under Section 13 (12) read with Rule 3 of the Saecurity Inferest (Enforcement) Rules 2002, issued a
Demand Notice dated 02.04.2026 calling upon the Borrower Mr. BHARGAVBHAI M MISTRY to Repay the amount
mentioned in the Notice, being Rs. 3,11,147.07 (Rs. Three Lac Eleven Thousand One Hundred Forty- Seven and
Seven paisa only) ason 02.04.2026 plus Interest and other chargas Therean within &0 days from the dale of receipt
of the said notice,

The borrower and Propnetor havang failed to repay the amount, notice 15 hereby given to the borrower, Propnetor and
the public in general, that the undersigned has taken Symbaolic Possession of the properly described herein below in
exercise of powers conferred on him under section 13 {4) of the said Act, read wath Rule B & 9 of the Secunty Interest
Enforcement Rules, 2002, on this 8th day of October of the year 2026. :

The borrower in particutar, and the public in general are heraby cautionad not to deal with the property and any dealings
with the property will be subject fo the charge of the Canara Bank for an amount of being Rs. 3,11,147.07 (Rs. Three
Lac Eleven Thousand One Hundred Forty- Seven and Seven paisa only) ason02.04 2026 plus Interest and ather

dere1 &% Canara Bank <9

¥ Feigueke Byndicita |

Securily Inferest (Enforcemant} Rules, 2002 issued Demand Motice datad interest thereon, costs etc. charges Thereon,

10.10.2018 calling upon the Borrowers SAJAN GAJANAMN PATIL ALIAS SAJAN SN Name of Borrower, Date & Amount of Description of Property Date & Type of The borrower's attention is invited to provizions of sub-sechon (8) of section 13 of theAct. in respect of ime available, to
G, PATIL and SHWETALI SAJAN PATIL o repay the amount mentioned i tha Co-Borrower and LAN No.| Demand Notice Possession redeem the secured assets.

Notice baing Rs. 19,63,2400- (Rupees Ninetean Lakhs Sixty Three Thousand 1 Vipulbhai Meghjibhai 27/Jul/26 All that part and parcel of the Immovable property situated at, Symbolic DESCRIPTION OF THE IMMOVAELE PROPERTY

Two Hundred Forty Only) agains! Loan Accounl Mo S004XH (Earlier Loan Panaliya (Borrower), Rs.1716284/- as on|Flat No.: 601, on 6th Floor, Built-Up admeasuring area 422|Possession Taken

- : : . ) The property beanng office no. 5-212{Third Floor) northen side part (on plotno. 05 & 6 paki) adm. 27 .00 sq.mirs RS

Account ne. HHLLOWOO0220083 of IHFL) &5 on 09.10.2048 and interest therean P;?;'ﬁ‘;ab?cnovépourﬁwér) 27/Jul/26 ?etl{eieé LZS SE?éZZqug.trrT;trs.a Eigpii?:nxsss;rgg n?reaare3361136q§ 07/10/2026 M 4!;'.5' p:ml situgted among 'ﬂha{nshn Complex” of Village Nan dIFa:Iv.r. Tehsil and DIEH".C[—ET‘-.amI:thErE.HI i0-
within &0 days from the date of receipt of the daid Notice. Earbier the IHFL has HL0000000156851 Sq.mt.rs., alo.ng with.undi;/,ided proportionate share i.n land 11:11 &00013747069, Bounded as: North: Art of Living Hall, South: Office 213, East: Office 217, West: Complex Parking.
assigned all its rights, tile and intereel of the above loen account in favor of Sq.mtrs., of Building No.F, of the said building known as " Date: 08.10.2026 Authorised Dfficer
Indiabulis Assel Reconstruction Company Ltd. as Trustee of Indiabulls Ashirvad Heights ", Constrggted on land situated at R.S No. Place: Bharuch Canara Bank
ARC-XII, Trust by way of an Assignment Agreement dated 31.12.2019. Furihar 582,'1’ Block No. 1072 Pa'k' 1, TP. Scheme No.66(Kosad-

: Variyav), F.P. No.327 its adm. area 7168 Sq.mtrs, of
tha Indiabulls Assat Reconstruction Company Lid. as Trustes of Indiabulls Moje/Village: Kosad, Sub District: Surat-City (Adajan), District; AA\"AS F! NANCI EHS LIMITED
ARC=X, Trust has assignad all its rights, fifle and inlefest of the aboe loan Surat, State: Gujarat- 394107 Boundaries as follows: North — (CIN:LBS922RIZ011PLCO34797) Regd. & Corp. Office: 201-202, 2nd Floor, =)
accountinfavor of Assets Care & Reconstruction Enterprise Lid, (“ACRE") by Adj.Block No.1071 paiki 1 Road, South — Adj. Block No.1071 South End Square, Mansarovar Industrial Area, Jaipur. 302020 SAFRE-ALFER EAATH HEWAALA
way of an Assignmant Agreemenl dated 26.04.2021 read with Rectification paiki 1, East—Adj. Block No.1071 West—Ad. Road Demand Notice Under Section 13(2) of Securitisation Act of 2002

2 | Manish Kanjibhai Maru 22/Jul/26 All that part and parcel of the Inmovable property situated at, Symbolic

Agreerment dated 26.08.2021 and Loan Acocount which has besn renumberad a8 Az tha Lean Account Bacame NPA tharefore The Authorised Officer {AQ) Undar section 13 (2] 4 Securitisabion And Reconstructson of

(Borrower), Gitaben Financial Assets And Enforcement of Sacunty Interest fct 2002 had issued 60 day dernand notice tothe Borrower as gven in the table,

Rs.1609301/- as on|Flat No.:704, on 7th Floor, Built-Up admeasuring area 422|Possession Taken

LoanAccount Mo, S004XI1in books of ACRE ManishIB(umar M)aru (Co 16/Jul/26 Sq.feet i.e. 39.21 Sq.mtrs. Carpet admeasuring area 361 sq.|  07/10/2026 According ba the Matice if the Borrower does not deposit the Amount within 60 days, the amount will be recoverad from Auctionof the
orrower i i security a5 gi bl hee demand Mokice & tha b ! anbar hi been served, ! demand motice has al

The Barmwers Baaving Railed to repay Ehe amount, molice & hedseby given [oothe HL0000000144415 feet i.e. 33.54 ?q'mtrs.". along Wlth. Wash adm.' area 1.69 I;;g:l.;"f:ﬁ;jﬁ“::thg 2:-; L':lr::l ;isgtr:;: Eiu;:c;‘qsl';:f :;Er;f;ﬂrzgﬂr;;gu;r;lﬂ:;r : -:u?;-*rﬂzlé 1;:;12;-:_13}-:;;"!2 I:-Ia::rl-ll'lnzz:lgll-'ﬂnlg l.:'l:ﬁ

Borrowers and the public in general that the undersigned has taken symbolic Sq.mtrs, along V\,”th undivided proportlopate §hgre inland 11'11" fubure Interest and recovery expenses within 60 days, otherwlse underthe provisions of secton 13 (4) and 14 of the sgid Act, the AD |5
Sq.mtrs., of Building No.H, of the said building known as free b Lake possession ol the Security as given belmy,

possession of the property described herein below in exercise of powers Ashirvad Heights Constructed on land situated at R.S No. 582- Demand Notice Description of

conferred on hum under Sub-Secton (4) of Section 13 of the Act read with Rule 8 of 1, Block No. 1072 paiki 1, T.P. Scheme No.66(Kosad- Variyav), Name of the Borrower Date and Amount Martgaged property

the Security Intarest (Enforcemant} Rules, 200200 07.10.2026. F.P. No.327 its adm. area 7168 Sq.mirs, of Moje vilage: Kosad, kash Kanubhai Parmar, Shantaben 6 Oct 26 | Flat Mo -03, Block Mo. L-3, Ground Floor, Om Shantinagar -2
Sub District: Surat-City (Adajan), District: Surat, State: Gujarat Prakash Kanubhai Parmr, N - : ' 44 : oot

The Borrowers in parlicular and the public in general s hereby caulioned not 1o Boundaries as follows: North —Adj.Block No.1071 paiki 1 Road, :{:::;EEI; E;T;;;EDUTEEEH m;;i?;;- :;‘;?EJ;; ﬁ:;::.;:m;ﬁ?;‘: ?ETF;;J-?'L;T;S']JE;;I 54

deal with the property and any dealings with the property will be subject 10 the Sow \_NAth' B,L?kRNO'JO” paiki 1 East -~ Ad). Block No.1071 : ' | Ft. Open Plot Aream i1 : :
paiki 1 West-Adj. Roa L

s cl-Aansly:Gave B Recomeicupn: Erterprias Liltor an Smbui 3 | Amarjit Yadav (Borrower), 16/Jul/26 All that part and parcel of the Imnmovable property situated at|  Symbolic Jashiben Ramanbhal Vankar, B Oct 26 | Plot Mo, 74, Gambhirpura, Tal. Idar, Dist, Sabarkantha,

Hinu 10 R (Rupaes Nl nala ik s Sty Thme Phagandhan Humgdroa Shobha .(Co Borrower), | Rs.1072805/- as on|All that piece and parcel of immovable property bearing Plot| Possession Taken Dasharathkumar Ramanbhal Vankar, Late M | Rs. 239042/ | Gujarat 383430 Admeasuring 200.00 Sq.Mtrs

Forty Only) as on 09.10.2018 and interest thareon Ke?g Nath :(agiav 16/Jul/26 No. 63 and its City Survey Nondh No. NA179/63, admeasuring| ~ 07/10/2026 garnann-; aT- :hamalll:_-'I_'lai '-.-'anksr Mo . 5 Ot 26

uarantor ; ivi ELEASE rouph His Lagal Heirs Jashiben

The Borroweas's atbenlion & invibed o provisgions of Sub-Section (&) of Section 13 ol HL0000000227383 Aé%::,s e?r?d I\glgsogalso;g l\\?IItI::.Gﬁ‘:]%isi((]j.e':jﬂt':ﬁ:rzdI(;/]ldFe{%:gartitZ]; Ramanbhai Vankar. Dashrathkumar

the Actin respectol ime available, to redeam the Secured Asseta admeasuring 62.73 Sq. Mtrs., situated in Saideep Residency, Ramankhai Mankar
atR.S. No. 179, Old R.S. No. 56 and City Survey No. NA179 [A/C NGO} 221211502705696

I ) b
RESCRIFTGH Of THE IMMONARLE X RUE CRTY V0] | Moje Village Dadhal, Taluka Ankleshwar, District Bharuch- Late M. Indariya Hemubhal Merubhai Now EOct26 | Property No.1134, Vastad), Tal, Wadhwan, Dist
THE RESIDENTIAL PREMISES BEARING FLAT MO, H1-304. ADMEASURING 393001 Boundaries as follows: North — Adjacent Plot No. 62 Deceased Through His Legal Helrs Indariya Rs. 145775/ | Surendranagar, Gujarat 363410 Admeasuring 26,67 Sq.Mts
75,47 S0. MTRS. BUILT UP AREA. SITUATED ON 3RD FLOOR, IN EAST (C.S. No. NA179/62) lSouth — Adjacent Plot No. 64 (C.S. No. Jiluben He_muhh-al, ln_da:l-.-a- Elall:leuhh_al 5 (et 26
; i NA179/64) East — Adjacent Plot No. 54 (C.S. No. NA179/54) Hemubhai, indariya Jiltben Hemubhai,
DIRECTION. IN TOWER-H1, OF ‘DOVE DECK', RESIDENTIAL SCHEME | | [ West—Adjacent Intemal Road | rdasirs Baldevbirat HurAubhai
ALONGWITH PROPORTIONATE SHARE OF 2726 50, MTRS, N PLOT 4 Manubhai Dayabhai 22/Jul/26 All that part and parcel of the Imnmovable property situated at|  Symbolic [A/C NO.} 731204203374705

NG - 44 BEARING R.5 NO. = 11/PAIKI 1, VILLAGE- SAYAJIPURA, TALUK & Bharvad (Borrower), | Rs.1194965/- as on|Immovable Property of land admeasuring 446.25 sq.mt. paiki| Possession Taken e+ L0 S0 00

Place : Gujarat Buthorised Officer Aavas Financiers Limitoed

DISTRICT- VADCODARA-380019, GUJARAT AND IS EOUNDED AS FOLLOWS: Bhgwgg?goMsg#ngaelr) 16/Juli26  [Western side part land admeasuring 223.12 sq mt. as per| ~ 08/10/2026
Ajitgadh Gram Panchayat Account From No:-8 and Panchayat _ i - -
EAST - COMMON SPACE WEST - FLAT NO. H1:301 LP0000000093782 Account Form no:-4 House no:-484 Situated at Old Gamtal LIC Housing Finance Limited
HOETH « ELAT NoL Hi:a08 SOUTH- TOWER H2 land of Village Ajitgadh, Ta:Halvad, Dist:Morbi Within the o . AT
’ = ‘J’ ' “ Panchayat limits of Ajitgadh Gram Panchayat and belonging to L I c H FL Ahmedabad Back Dﬁ”?e' Shop No. 207-210, .
Sdl- Labhuben Manubhai Bharvad.363330 Boundaries as follows: T T T span Trade Center, Il Floor, Paldi, Ahmedabad - 380006, Gujarat

| Authorisad Officer North — This Side Road South — This Side Property of POSSESSION NOTICE {Fﬂl" immovable F‘fﬂpErtr]
Date : 07.10.2026 Assels Care & Reconstruction Enterprise Lid. Bhavanbhai Devshibhai East — This side remaining land of this WHEREAS. Th Aorsinnad bt the Authorzed Off f LIC Housing Fi Lid (LICHFL} under the Secusitizafi
e (IO TR plot West—This side Road of Vada J ; E.un ersfgne_. ging the Author ki e _ ousang Finance Lid. | p under the Securbizabon

51 Ashokkumar Bhulabhai 16/Jul/26 All that part and parcel of the Immovable property situated at, Symbolic and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred

For any grievance you may contact Mr. Mohd Shariq Malik, Grievance Redressal Rathod (Borrower), Rs.1585011/- as on|Property No.1086 Old Property No.1013 admeasuring 2000|Possession Taken under Section 13 (12} read with Rule 3 of the Secunty Interest (Enforcement) Rules, 2002 issued demand notice to the

Officar, Phane No. 011-66115608, Email: complsint@acreindia.in. The detailed Hembtaggprg\\lvii)tmd (Co 16/Juli26  |sq.feets i.e. 185.8 sq.mir. Land Construction 20.90 sq.mirs. off  07/10/2026 Borrower|s) Guarantors(s) mentioned hersin below to repay the amount mentioned in the notice within 60 days from the date
poficy on Grievance Redressal Mechaniem within the organisaton can be LP0000000097987 Village Gamtal Moje/ VillagerShekhpur, Sub Di. Ta. Mahuva, ofreceipt of the said nolice

Di. Surat, Gujarat, 394250 Boundaries as follows: North —|

The barrower having failed to repay the amaoumnt, notica is hereby given fo the borrowes (5] and Guarantor(s) and the public in
Open Space South — Open Space East — Open Space West —

genaral that the undersigned has taken Symbaolic Possession of the proparty described herain balow in exercise of powears

accassed sl hitpeiwww. acreindiaincompliance

Open Space confarred under Sub-Section (4) of the Section 13 of the said Act read with Rule & of the Security Interest (Enforcament)
Date : 10.10.2026 Authorised officer Rules, 2002.
Place : Surat, Morbi, Bharuch Vastu Housing Finance Corporation Ltd The borower's attention is invited to provisions of Sub-Section {3} of section 13 of the Act. in respect of time available, fo
regeem the secured assels

The barrower|s)in particular and the public in genaral is hereby cautioned not to deal with the property and any deakngs with
the propsry will be subject 1o the charge of LIC Housing Finance Lid, (LICHFL) for an amount as mentionad harain under with

Unjha Branch: Mear APMC, Station Road,

% SO | njha-384170, Distt. Mahesana, Ph.No. (02767) 253784, SALE NOTICE F'ﬂﬂ SALE ﬂlf IMMOVABLE AND MOVABLE PROPERTIES inferest therean,
Sl UL Fax (02767)253790 E-Mail: unjha@bankofbaroda.com [Under Rule 6{2) and 8(6) of Security Interest (Enforcement) Rules, 2002] Name of Borrowers Description of Secured Asset Demand Nofice Date of
&L A ! fl wable Property) Diate and Amous ORIRS5I0
E-auction sale notice for sale of movable/immovable assets under the Securitisation and Reconstruction of Financial Assets and | B e il el cbaikin oty e
Enforcement of Security Interest Act, 2002 read with proviso to rule 6(2) and 8(6) of the Security Interest (Enforcement) Rules, 2002. 1 |Mrs. Lataben M. Pillai Al "_'IEF part and IZ'EW':E_'I of the property
Motice is hereby given o the public in general and in particular io the Bomrower(s) and Guaranior(g) that the below described immovable properties mortgagedichargedypothecated 1o Bank of Baroda, the Secured (Borrower), Mr.|consisting of Flat No. EL'l4[I.3. Fourth Floor,
Creditor, the Physical Possession of which has been {aken by the Authansed Officer of Bank of Baroda, Secured Ceeditor, will be sold on “As Is where 15, “As Is what Is", and "Whatever there Is” basls on Mohankumar Gopalan |Block No, B, Tankar Residency - 4, Survey | 10.07.2026
28.10.2026 for recoveary of balow mantioned account/s. The datads of Berrower/s/Guarantor/s Secured Assabis/DuesResorve Price/s-Auction data & Time, EMD and Bid Increase Amount are rentioned balow - Pillai (Co-Borrower) Mo. 1056, TP, Scheme Na. 87, F.F. No. 332, 06.10.2026
Hameﬁ& addm&lﬁ rlIlﬂ:lf Borrowerls | Description of Properties Total dues E:ﬂ.;llan'e F’r-a_ce.EM"Dﬂ Prﬂﬁert}':!n_lﬁnectiﬂn Loan Account No.: Near Sadbhavna Police Chowky, Behind | Rs. 14,20,156.90
Guarantor! Mortgagors Id Increase Amaount ate & Time. 644200003821 Ambuja Residency, Moje - Vatva, Dist, -
1 |MWsLGTRADERS . . ] All the piece and |_:|E|n:EI of immavable property Total dues Reserve Price: Property Ahmedabad - 382445,
Registered Add: Karfik Society, Near Kagfyan Society, Unjha-334170  |being Residential bullding situated al Rs. 2,45,23,191.80/- ; ;
Mr. Ashish Jugalkishar Grower (Proprietor /Guarantor! Mortgagor) |R.S No.1792/F. TPS Mo.2, final plot no 51, Plot|  (Rupees Two Grore Rs. 48,62,000.00/- inspection 2 | Mr. Kamlesh N Parmar | Al that parl and parcel of the propery
Mdfﬁﬁ; Saigz'-?m .‘-ﬂ:ﬂd?. %ﬁp;‘gﬁégﬁm, E:ﬂl:l Fl?ﬁrﬁ}m:ﬁ:ﬁ::ﬁ%. no-5 and B, Municipality census no-B/3/87 | Forty Five Lakhs Twenty EMD: Date: 27.10.2026 (Borrower) consisting of Flat No. 18, £th Floor, Omkar
m; u%ﬁ:aaﬁ#&hlhﬂ_ 1 Yamunanagar Soclely, Visnagar Tal_'ﬂ::na?-.lagar Socialy, r-_Jur1h side of 1:.'.5r-'='lga:r, Humdreeﬂl?am:glswd Rs. 4,86,200.00/- | Time : 11.00 AM fo Loan Account No.: Complex, SR No. 150, TPS No. 9, FP No. 26.05.2026
M. Patel Narendrakumar Ameutial, (Guarantor/ Mortgagor) Liita Visnager Ruad, Lnlia, Tabie At O | s o | Bidinekias: 02.00 PM 612600000237 39/B, Sukhram Naganwater Tank, Opp. Shri 08.10.2026
Address:Suryanagar, Behind G.L High Schood, Unjha -3841770 t'i_l"' il : -M Gl g Aehi h. ) A th' h. 4 13.12.2023 and inferest Rs.25.000.00/- Ram wﬂﬁtmﬁhaﬂdﬂcr.mﬂﬂgﬁ - Rajpur-Hirpur, | Rs. 35,13,458.26
Mr. Mahendrakumar Gangaramdas Patel, (Guarantor Mortgagor) | 8 Ne ©F T BTOVET RSTST WGSWISIANE | o oyl ontractal B Taluka / District : Ahmedabad, Gujarat -
Address:32, Avi Bungiows, highway Road, Unjha-384170 (Proprietor). Bounded as under: East: Adjoining [ ™" ke ols etk g ' el - lay)
Mr. Jigeneshkumar Ranchhoddas, Guarantor/ Mortgagors) back side R.SNo-1791, West : Front side 20' wide 'ad sl p ; 'ﬁ:sr | | — | 380021 I |
Address: 1Vinayak Bunglows, Behind Shivehakli Socety Visnagar | Internal Road, Morth @ Common Plof, South e Hp::ﬁ:r:r sl Date - 10.10.2026 Ed.fl- Authorized Officer

Foad, Distt Unjha-364170
Mr. Mitinkumar Chemchandbhal Patel (Guarantor & Morigager)
Address:T Uma bunglows, Mt Makiupur, Azad chowk , Unjha-284170

Adpaining Plat Na .4

Place : Gujarat LIC Housing Finance Limited

E-Auction Date : 28.10.2026 and E-Auction Time: 02:00 PM to 06:00 PM

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SHARANAM INFRAPROJECT AND TRADING LIMITED
RELEVANT PARTICULARS

SHARANAM INFRAPROJECT AND TRADING LIMITED

0510211902

Registrar of Companies, Ahmedabad

(unlimited extension of 10 minutes) Status of Possession (Constructive /Physical) : Physical

For detailed torms and conditions of sale, please refervisi 1o the website link  hitps:www. bankofbaroda. bank.infe-auction and onling auction portal Baanknebcom. Also, prespectve bidders may contact the Authorised
Officer Mr Dhiraj Kumar, Chief Manager on Mobile no. B380033869. [GSTITDS as per Government Rules applicable shall be payable by purchasar on sale of Movable/immovable Assets)

AS PER SARFAESI ACT, STATUTORY -15- DAYS SALE NOTICE TO THE BORROWER /| GUARANTOR /| MORTGAGOR
The above mantioned borrower (s is/ are hereby nobiced to pay the sum as menbonad in section 13{2) Notice in full before the date of auction, failing which property will be auctioned | sold and
balance dues if any will be recoverad with Interest and cost from borrowers! quarantars /mortgagor.

Date : 09.10.2026 | Place : UNJHA, MAHESANA.

il

Name of corparate debtor

Date of incorporation of corporata deblor
Authority undar which corporate dablor is
incorporated ( registered

4, | Conporate Identity Mo. / Limited Liability
Identification No. of corporate deblor

3. | Address of the registered office and
principal affice (if any) of corporate deblor
B, | Insolvency commeancemeant date in respect
of corporate debbor

. | Estimated date of closure of insalvency
resolufion process

8. | Name and registration numbers of the
insolvency professional acting as inferim
resolution professional

SCHEDULE OF THE SECURED ASSETS 9. | Address and e-mail of the interim resolution

Date of E-Auction : 17.11.2026 = LAST DATE OF SUBMISSION OF EMD AND BID DOCUMENTS : 17.11.2026 up to 3.30 PM pecfissionad, 2 rogysterad wilh e Bosrd]
Date & Time of Inspection : Date : 11.11.2026 (Between 11 am to 5 pm)

Sd/- Authorized Officer, BANK OF BARODA

o L

L45201GM992PLCOS3662

dsna sigisie s ¢ punjab national bank

Shog-412, 4th Floor, DevArcade, Naranpura Riy. Crazsing Road
MNavinpark Society, Naranpura, Ahmedabad, Gujarat, Indsa, 350013
07/10/2026( Crder Uptoaded on NCLT Wibsite on 8/10/2026)

PNL

PUEBLIC E-AUCTION NOTICE FOR SALE OF IMMOVABLE PROPERTIES ON 17.11.2026
E-Auction Sale Notice for Sale of Immovable Assets under the Securltization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to 7

Rube 8 [6) of the Security Interast [Enforcemant) Rules, 2002
Motice is hereby given to ihe pubBc in genesal and in particular to the Borrower {3} and Guarantor (3) that the below described iImmovable property mortgagedicharged 1o the Secuad Credior, the constroctive ! physical |
symiic possession of which has been taken by the Authonzed Officer of the Bank/ Secured Creditor, will be sofd on "As is where 587, "As is whal is”, and "Whaiever there is™ on the dale as mentioned in the {able herein
below, for recovery of its dues due io the Bank! Secured Creditor from the respective bomower (51 and guarantor {s). The reseres price and the camest money deposit will be &5 menfioned in the fable below against the
respective properties,

ARMB Rajkot, 2nd floor, JP Sapphire Building, Race Course road, Rajkot, Gujarat - 360001, Phone - 9781333069,
Email - csB8304@pnb.bank.in

DE042027

Mr. Amrish Navinchandra Gandhi

IBB| Reg. Ko IBBINPA-OG2/IP-NODGT O

2018-201911 2036

Address: 504, Shivalik Abaise, Opp. Shel Petrol Pump,
Nr. Anand Nagar Bus Stand, Satellite, Ahmedabad,
Gujarat-380015, Email Id; amnahgandhﬂ?@gmaﬂ.mm

Comespondence Address: 504, Shivalik Abaise,

10. Address and @-mail to e wsed for

NAME OF BRANCH | (£} DATE OF DEMAND HOTICE A) RESERVE correspondence with the interim resolubon Cpp. Shell Petrod Pump, Near Anand Nagar Bus Stand,
DETAIL OF IMMOVABLE PROPERTIES Ui 12 (2) OF SARFAESI ACT 2002 PRICE IN RE. professional Satellite, Ahmedabad, Gujarat-320015,
Lo FAME CF ALERlN] MORTGAGED | gﬁ?{%ﬁ%ﬂg AS ON DATE ”T"I‘L'éf Pracess Email ld: cirp. sharanaminfra@amail.com
G NAME & ADDRESS OWNER'S NAME 2105 ANOUNT AS ON GIVENDATE| ! D IN RS oE 11, | Last date for submission of claims 21-10-2026
" L?Iﬂliﬁgg:i%gﬁﬁm (MORTGAGERS OF PROPERT(IES)) :1;:-{ ﬁﬁgmgrﬁmm C) BID INCREASE | E-AUCTION (14 days from the recelptofthe order dated 07/10/2026)

AMOUNT IN RS, 12.| Classes of creditors, if any, under clause (b) of

sub-secton (BA) of section 21, ascerlained by the
(A)Rs. 10,52.61,0001  DATE: interim resolution professional Name the ciass(es)
(B) Rs. 1,05,26.100/- | 17.11.2026

(C} Rs. 1,00,000/- 13.| Names of Insolvency Professionals identified

Mot applicable, as per information availabla with

(] HATURE OF POSSESSION . :
interm Resolution Professional

01 | MORBI LALPAR (224410) ALL THE PIECES AND PARCELS OF FACTORY LAND & BUILDING {BUILT UP | E) 27.04.2026
M/S REAL CERAMIC PRIVATE LIMITED (PRIVATE | AREA SQ.MTS. 14372-80), STANDING ON NON-AGRICULTURE LAND, TOTALLY | {F.1) RS. 13,13,69,113.66/
LIMITED FIRM) THROUGH IT'S|ADMEASURING 50 MTS. 30351-00 OF 5. NO. 25, SITUATED AT VILLAGE | PLUS FURTHER INTEREST

MNotApphcable

DIRECTORS/GUARANTORS MR. BHAVIN | MAHENDRANAGAR, TALUKA MORBI, (PIN CODE : 363642), DIST. MORBI AND | (F.2) RS. 12.78,48,319.06/- TIME : to actas Authorised Representative of credilors
VALLABHBHAI KANSAGARA (DIRECTOR & | WHICH IS BOUNDED AS FOLLOWS : ON OR TOWARDS EAST : BOUNDARY OF | AS ON 30.09.2026 11:00 AM TO in a clags {Three names for each class|
GUARANTOR), PRITESH VALLABHBHAI HIRAN | VILLAGE GHNUNTU, ON OR TOWARDS WEST : LAND OF 5. NO. 26 & 5. ND. 27, | (G) 20.07.2026 04:00 PM 14 {a) Relevant Forms and () wwn bl govin

(DIRECTOR & GUARANTOR), JASAN | ON OR TOWARDS NORTH - LAND OF 5. NO. 27P & BOUNDARY OF VILLAGE | (H) SYMBOLIC

: (b} Details of authonzed representatives are cirp.sharanaminfra@gmal. com
BHOVANBHAI HIRANI (DIRECTOR & | GHUTU, ONOR TOWARDS S0UTH ; KALINDR| RIVER svaiable at ib) NaotApplicable

GUARANTOR), HETAL KUMAR GOHALEHA| | OWNED BY MiS. REAL CERAMIC PRIVATE LIMITED

KORADIYA (GUARANTOR), PRABHUDAS | *“THE SALE OF THE SCHEDULED PROPERTY WAS MADE FREE FROM ALL |
HIRJIBHAI HIRANI {GUARANTOR]), DHIRAJLAL | ENCUMBRANCES: NOT KNOWN™

GOVINDEHAIHIRANI (GUARANTOR) “TENANCY CLAIMS : NO™

AUTHORISED OFFICER CONTACT NO/DETAILS OF THE ENCUMBRANCE ES KNOWN TO THE SECURED CREDITORS : R. D. KURCHA - MO. 97813 33069

TERMS AND CONDITION OF E-AUCTION SALE :-
1. The sale shall be subject to the Terms & condiions prescribed in the Security intarest (Enfarcemeant) Rules, 2002
For detailed term and conditions of the sale, please refer hitps:i/baanknet.com & www.pnbindia.in

Date : 09.10.2026, Place : ARMB, Rajkot Punjab National Bank, Authorized Officer & Secured Creditor

STATUTORY 30 DAYS SALE NOTICE UNDER Rule 8 (6) OF THE SARFAESI ACT, 2002

The BorroweriGuarantoriMortgagor! Owner Name is hereby notified to pay the demand amount as mentioned above along with Interest and cost till the date of payment on ar before the last date of
submission of the bid L.e. 17.11.2026 up to 3.30 PM failing which the property will be sold as perthe above sale notice,

A 1 i
e L
5 ] | P ]

Notice is hareby given that the Mational Company Law Tribunal, Ahmedabad Bench has ordered the commencement of
a corporate insoivency resolution process of the SHARANAM INFRAPROJECT AND TRADING LIMITED on 710/2026
{Orcher uploaded on NCLT website on 08/10/2026).,

The credifors of SHARANAM INFRAPROJECT AND TRADING LIMITED are heraby called upon fo submit their claims
with proof on or before 21-10-2026 to the mtenm resolution professional at the address mentionad against entry No. 10.

The financial creditors shall submit theirclaims with proof by electronic means only.
All other creditors may submit the claims with proodin person, by post or by electronic means.

Submission of fal isloadi fs of claim shall attract penalties, Sdf-
WEMISS|Ion o S0 0r misioa II'Ig Proors o dim snall a C FHFIE s Amrish Nayl ra Gandhi

Interim Resolution Professional

SHARANAM INFRAPROJECT AND TRADING LIMITED

IEBI Reg. Mo [BELIPA-002/IP-NO0GT02018-21 A1 2036
Validity of AFA: 31-12-2026

Email for Comaspondance - cirp.sharanaminfra@gmail.com

“'.

Date: 10-10-2026
Place: Ahmedabad

L
g

epaper.financialexpress.com

. Ahmedabad
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